
WESTERN ZONE BENCH AT PUNE 

ORIGINAL APPLICATION No. 106/2025 (WZ) 

Sangram Subhash Divekar &ors APPLICANT 

Vs. 

State of Maharashtra &ors RESPONDENTS 

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 5 i.e., 

MAHARASHTRA RAJYA SAHKARI DUDH MAHASANGH 

MARYADIT 

I, Mr. Pravinkumar Balabhai Parmar, Age about 50 years, Service, पट 

Administration head of the R‘es‘pondent No.5 herein, do hereby state on 

solemn affirmation, as under: 

1) I say that this respondent has filed reply affidavit in the present matter on 

* 4" February, 2026. 

2) 1 say that this respondent has placed 8 purchase order for Electrostatic 

Precipitator (ESP)with the Original Equipment Manufacturer, M/s. 

Thermax on 27" January 2026 and accessories for the ESPwith M/s Veda 

Engineering on 27" January, 2026.The Delivery of ESP was scheduled‘on‘\‘ 

30५ May, 2026 and installation was scheduled to be within 6 to 8 weeks 

safter delivery. ID Fan and Interconnecting Suction Duct for the equipment -
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has been received by this respondent on 6" June 2026
. The invoice शी 

same is annexed 85 Annexure A. 

3) 1 say that the layout and civil drawing of the equipment for t
he ESP have 

' been submitted by M/s Veda Engineering to us on 27", April 2026. 

4) 1 say that the Structural Consultant has visited the site on 9५ May 2026 for 

the BOQof the Civil Works of the ESP and the BOQ has been submitted on 

9™ June 2026. 

5) I say that during फट recent site meeting held at MAHANAND Varvand on 

May 22,2026, M/s Thermax Ltd has expresseddelay in the execution of the 

Fabrication Work of the equipment on account of West Asia War, which 

has affected the availability of Industrial Gas. Moreover, elections in 

Kolkata affected migration of manpower associated with the Job.I say that 

on account of the aforesaid reasons, M/s Thermax Ltd, has requested for 

extension of time for delivery of ESP till 15" July 2026. The letter dated 

27.05.2026 from M/s Thermax Ltdis annexed as Annexure B. 

6) 1 say that 11 KV HT Overhead Cable i.e., high tension electricity line of 

MSEDCL for the construction of a new coal yard has been re-routed and 

the constructionswork for new scientific coal yard hascommenced. 1 say 

}thm fabrication of main column and structuralfabrication work has been 

DRAMESH 

|ACUerquAL Yolling 15 in progress. Balance structural material and MS sheet have been 
MAHARASHTRA 
Regn. No. 10428 
XP.- 2010128 

7) 1 say that while the installation of ESP and Coal Yard is in progress, 

additional safe guards have been undertaken in controlling of the dust 

during storage and handling. The same are as follows:
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a) Particle Size of the Coal has been gradually lowered from 
Initial Size 0 mm to 50 mm to 10 mm to 50 mm and finally to 

10 mm to 25 mm thus reducing the dust. 

b) Stock of Coal Storage has been limited to the existing 

available storage. Coal Vehicle is delivered on day-to-day 

basis and no storage 15 done outside the existing shed. 

¢) Water Mist is sprayed on the stocks duringinternal handling of 

the Coal for use in the Boiler 

8) 1 say that to augment the boiler with the system of electrostatic precipitator, 

a period of 2.5 to 3 months is required and thus the operationsof the unit 

shall be stopped tentativelyfrom July 15™2026 and the same shall re-start 

after installation of the ESP. 

9) I say that the status-report dated 10५ June, 2026 has already been 

submitted with the MPCB. The said Status Report is annexed as 

Annexure C. 

Whatever has been stated hereinabove is true and correct to the best of 

my knowledge, belief and information and, in witness whereof, I have 

क्रश o> 
AF) AN 0० 

लि 
P.B. FARMAR 

Admin Head-LagalEstate/Security/Transport 
वि Maharashtra Rajya Sahakarl Dudh Mahasangh 

Maryadit Mumbal 

Wostern Express Highway, Goregaon (E), Mumbai-65. 

Advocate 

C.PAL 
NCTED & REGISTERED \@EGOSWH.OMF' L8, 

0 TARY B 
झा. (४०.५. 0४ ० e NoA.l/ly., पा. N0, 10428 

Date .२.. 68.1. 2.2 00 १016 र 
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